National Company Law Tribunal

Allahabad Bench
CPNO. ¢ |ND 2015

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 28.11.2017 -

NAME OF THE COMPANY: W in (o Evalmeesiiwey v+ 44
SECTION OF THE COMPANIES ACT/I & B CODE: 3373 [298 ol e f-:'*.‘r"ﬂ.PEﬂ‘r’IIIE,E ﬂf*t@ \H5¢

Sl. NO. Name Designation Representation Signature
L Cowahh Kowg Ay {EMJ‘Y\&M —_— -
2. VEUE & Ko frieet U Paw fe Wl -rj:}_~g.-119‘:n*h.~|l

LA PRMO =Y
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The proxy counsel representing Shri Vivek Kholi, Advocate for
Respondent seek adjournment, as he 1s not available today.

The matter is adjourned for argument on 19" December, 2017.
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